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f [SETTING UP OF LEATHER PROCESSING AND
PAPER FACTORIES IN NEPALGANJ BY
CHINESE

*325. SHRI NAWAB SINGH CHAUHAN:
Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that the Chinese
are going to set up leather processing and
paper factories near Nepalganj in Nepal close
to the Indian border; and

(b) if so, whether Government DI Nepal
had made any consultations with the
Government of India in this connection?]
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*(¢[THE DEPUTY MINISTER IN IHE
MINISTRY oF EXTERNAL AFFAIRS (SHRI
DINESH SINGH): (a) The Government of Nepal
are reported to have been considering the
establishment of leather processing and paper
factories with Chinese technical and financial
help. The places where the proposed factories
will be established have n'ot yet been decided
upon.

(h) Nn Sir!
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t[ ] English translation.
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-(*[HANDING OVER OF LAND OF NARLI I
VILLAGE TO PAKISTAN

*326. SMRr1 V. M. CHORDIA: Will the
PRIME MINISTER be pleased to
state:

(a) what are the reasons for handing over
to Pakistan about 232 acres of land of Narli
village in Patti Tehsil of Amritsar District;

(b) whether it is a fact that all the persons
cultivating that land belonged to th, Indian
territory;

(c) whether it is a fact that a canal

passes through the above-mentioned land,
and

(d) whether it is a fact that the
border of the above-mentioned area
has extended considerably?]
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*{[THE DEPUTY MINISTER IN THE
MINISTRY oF EXTERNAL AFFAIRS (SHRI
DINESH SINGH): (a) No land of village Narli in
Patti Tehsil of Amritsar District has been
transferred to Pakistan.

(b) to (d) Does not arise.]
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*327.SHRIV. M. CHORDIA: Will the
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f] ] English translation.



